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Mr, Deputy-Speaker: Would the
House like to permit them to come
in?

Some hon. Members: Yes, yes.

Mr. Deputy-Speaker: They may be
called in; but the only thing is that
they should behave well,
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RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Deputy-Speaker: The House
will now take up General Discussion
on the Budget (Railways) for 1066-67.
Shri Priya Gupta may continue his
speech

ot WY (wdg) oA, fae
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Shri Priya Guptia (Katihar): Mr,
Deputy-Speaker, Sir, yesterday 1 was
talking about bonus, but before I start
talking about that may I draw the
attention of the Ministry of Railways,
through you, to the agreement between
the Ministry of Railways angd the All-
India Railwaymen's Federation on the
discussions held on 18th November,
1851 ang 23rd August, 1851 in which
it was agreed that as the third tier
of the PNM machinery—

“A tribunal would be set yp at
the Centre consisting of equal re-
prescntation from labour and Rail-
ways with an impartial Chairman
which will be empowered to in-
vestigate any dispute between the
Railway Board and the AIRF
which may be referred to them.”
My question is: Why has this not
‘been implemented as yet? All the
disputes of railwaymen which were
‘being disc d at the d tier of
‘the Railway Board —there is no agree-
ment on most of the points—are kept
in cold storage,

Now, I would remind you of a recent
speech of a man of the stature of the
President of India, the Head of the
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State, Dr. Radhakrishnan, who sald; —

“Labour must have its due place
in industry, No real progress in
industry could be achieved unless
the workers were treated as human
beings and not merely as commo=
dities,"

When he was inaugurating the Central
Labour’ Institute conslructed at a cost
of Rs. 35 lakhs. The question is whe-
ther these things will remain simply
in big words or whether these things
will be implemented.

Then, I come fo the question of
bonus. The railwaymen fulfil both the
conditions. The first condition is that
the industry should make profits and
the second condition is that the in-
dustry must have competition with the
other mode of transport. The Rail-
ways are making profils and there is
also competition with the road trans-
port. I know in the circulars issued
by the Railway Board in respect of
the North-Eastern Railway gnd the
Northern Railway, some special efforts
weTe to be made for making good the
possible loss of traffic income in com-
petition with the road trensport in
U.P. This is a fact. Both the condi-
tions are fulfilled by the railwaymen.
The Government comes out to say
that the railwaymen cannot be given
bonus at par with other public sector
undertaking employees because they
are departmental workers, In the
various Ministries, the Ministry of
Finance, the Ministry of Labour, the
Ministry of Defence, etc, there are
clerkse who are given a special type
of concesslon in respect of calculation
of overtime allowance. When the All
India Railwaymen's Federation de-
manded the same principle for ecaleu-
lation of overtime allowance, the reply
of the Minister was that the clerks in
the Railways are industrial workers
whereas the clerks in the other Mini-
stries are departmental workers. It
is by this argument that that facility
was not extended to them. But when
they demand bonus, the Government
of India says that they are departmen-
tal workers and that bonus can only
be given to the industria] workers.
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[Shri Priya Gupta]

On thig point, I had a discussion
with Mr. Sanjivayya, the ex-Minister
of Labour, on the 10th of December
last and he agreed in principle and
promised that in the shape of bonus
something will be given to the rail-
waymen. I wrote to him on the 3rd
January, 1966. Now, we have to write
to Mr. Jagjivan Ram who recently took
over as the Minister of Labour. The
Railway Minister should do something
in the matter.

About the setting up of the Perma-
nent Wage board, I may say that this
is a very important issue. In India,
there is one criterion for calculation
of the wage which is completely diffe-
rent from that of the rest of the coun-
tries in the world. In the other coun-
tries, the criterion is the requirement
of minimum necessities of life for the
workers. In 18043, when there was a
great famine in Bengal, there came a
question as to how it happened. A
commission was set up by the then
British Government and it was found
that the wages were very poor and it
was due to the cumulative effect of
mal-nutrition since many years past
that so many people died in that great
famine. Therefore, they correctly laid
down the principle that the wage
should be fixed on the basis of the
minimum wage required by the wor-
kers for maintaining themselves with
the mnimum of necessities of life.
Of course, afterwards, the capitalists
agitated and made it convenient for
them and the Government laid down
the principle of the capacity of the
industry to pay as the criterion for fix-
ing the wages. The Government
should come forward to accept the
principle of the setting up of the wage
board. Simply setting up Commission
or wage Board ang giving Rs. 2 or
Rs, § or Rs. 10 is no solution for the
Railway workers in India, most of
whom stagnate in jnitial grade with-
out having any upgrading in the
cadre,

Then comes the question of automa-
tion, electrification, Dieselisation, cen-
tralised traffic control, Simplification
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of accounis and the Statistical work
done by computers. This is a thing
which is borroweg from other Euro-
pean countries. They are very short
of man-power and they want efficiency
and, therefore, they use the machines.
But in our country which is a develop-
ing country, we are already having
unemployment as a headache, and
there are 2 crores of educated unem-
ployed. It is no wuse introducing
automation in the name of efficiency
only. The Government only says that
there will be no retrenchment but that
does not prevent their officiating em-
ployees to be reverted to the substan-
tive posts and in some cases two or
three stages lower. As you know,
the Supreme Court in respect of the
promotions of scheduled caste em-
ployees has already held that even a
promotion is an appointment. There-
fore, reversion is also retrenchement
from the officiating post itself. There
should be proper safegaurds and it
should be done in a planned way,

In the project works also, on the
N.F. Railway, the employees of the
Survey & Construction projects, the
Broad-Gauge projects, the D.BXK.
projects, who have rendered conti=-
nuous service of 5 to 10 years have
been rendered surplus and some dis-
charged whereas in the other zonal
railways and the workshops, they have
made direct recruitment without absor-
bing them.

As regards the Dearness Allowance,
it has got two aspects. One is the
neutralisation formula which has been
partly recommended by the Das Com-
mission. We wanted full neutralisa-
tion but even the part neutralisation
formula has not been followed while
increasing the dearness allowance. The
sccond thing is the compilation of the
all-Tndia price index which has not
been done and it is for want of that
that the full neutralisation cannot be
calculated ag to what is the real short=-
fall in the real wage of the employee.

Then Sir, we have been bringing to
to the notice of the Finance Ministry,
through you, on very many occasions
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about different D.A. glab system for
different categories and we want to
draw the attention of the Railway
Ministry also to that. The slabs of the
dearness allowance should not be
varying as between Class IV, Class III,
Class II and Class I employees because
nowadays when the rice is being sold
at Rs. 3 to Rs. 5 per kg. and wheat is
also being sold at a very high price,
the purchaser, whether it is a Class
IV employee or a Class III employee
or a Class II or Class I officer, has got
the same hardship. Therefore, there
should be no discrimination in rates
in giving the dearness allowance to
various categories of employees, There
should not be different slabs of dear-
ness allowance if the Government fails
to arrest the spiralling rise in prices.

Then, the Casual Labour system
should be abolished. On the floor of
this august House, the State Minister
of Railways, Dr. Ram Subhag Singh,
in reply to a question from a Member
on this side of the House, categorically
said that Rs, 2 has been given as the
dailv wage rate for cach casual labour
uniformly all over the Indian Rail-
ways. But wg have pointedly drawn
his attention to the fact that there are
different rates of Rs. 1/4/-, Rs. 1/8/-
and Rs. 1/12/- in the same district of
the same province on the same rail-
way. Apart from that, we want to
ask why for the same work, where
there are regular employees for it in
the Railways, casual Labour is engag-
ed, T say, the system of casual labour
should be abolished and that it should
be run by regular employees.

13.19 hrs.

[Surr Snwam LaL SARAF in the Chair]

Then. I come to the Contract Labour.
We have secn that for carrying of the
parcels and for clearing the ashpits
and loading the goods, the Rallway
Administration employs private con-
tractors for supplying labourers. This
work should be taken over by the
employees themselves. In many cases,
we find that the contractors do not
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The country has adopted the Cons-
titution of India, but I want to point
out that the Service Conduct Rules
have no relevance with the provisions
of the Constitution. One Mr. Mukund
Parekh, C.G.I. in the Western Railway
Accounts Department, Bhavnagar, had
to lose his job. The matter was
raised in this House and also in the
Rajya Sabha. A delegation of MPs, I
was also there, went to meet Mr.
Patil. Mr, Patil wanted to help the
case if the party went to the court
of law. But he does not want to re-
view the case departmentally because
it has become a question of prestige of
the General Manager, I want a
candid reply whether Mr, Parekh was
officially sanctioned leave to contest
the Municipality elections; after con-
testing and when he won the elec-
tions, how is it that his services were
terminated by giving him a charge-
sheet. The Railway Minister has
never come forward with a reply to
this. They have been beating about
the bush and have bepn giving ficti-
tious replies here and there, I do not
mean any insinuation but they have
avoided many points about it.

I now come to the gquestion of pro-
viding all employees with Railway
quarters, at least, two-roomed icne-
ments. T remember, once the late
Prime Minister Nehru also said that
nobody should be given a single room
tenement. The Medical Board also
decideq that, in a single room tene-
ment, a family cannot remain with
grown-up children and that this was
not desirable not only from the point
of view of social customs but also
from the point of view of health it-
self. Then the Railway Board de-
cided to have two-roomed tenements
for Class IV Staff also. It was going
on for some time. Then all of a
sudden in the name of austerity, the
two-roomed tenements were reduced
to single-room tenements. Surely
austerity does not mean taking away
the minimum required from the point
of view of health.
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About quarters, I also want to say
that there are many quarters which
have outlived their assessed life and
the capital cost of those should not
be taken into account for purposes of
calculation of pooled rent. I am
astonished to see another anomaly.
Whenever subscription to Provident
Fund is made, by Railway Employees,
Government calcuate interest at the
rate of 4-5%, but when they take the
rent from the employees for the quar-
ters, they calculate on the capital cost
at a rate of 6'5%. There should not

be two standards in respect of this
calculation.
Regarding  Medical facilities it

has been shown that very many medi-
cal facilities are given to the staff,
but I am sorry to point out that, out
of 2,000 doctors in the whole of Rail-
ways, only one-fifth of the cadre is
for outdoor dispensaries; if the report
of the Railway Minister is correct,
then for 1,10,000 patients per day,
there are only 400 outdoor doctors.
That is, in 3€0 minutes, as many a8
275 patients have to be seen by a
doctor, i.e., just a minute for one
patient to be attended to, How is it
possible for the doctor to examine a
patient in a minute and how will they
give medicines to these Class III and
Class IV staff?

Regarding leave, Second Pay Com-
mission recommended that everybody
should be allowed to go on leave on
a programmed basis. Unfortunately
today the position is that nobody is
given leave. You can check it up. All
the leave is wasted because of the
ceiling limit on arcumulation of leave.

Then I come to medically incapa-
citated stalf, It has been stated in the
report; there is a provision for pro-
fessional sickness. You will be asto=
nished to know that when the running
staff—the guards and drivers—are
medically incapacitated, they are not
declared lo bc under occupational
disease and there is no protection of
the emoluments of the staff. A man
drawing Rs, 350, becauge he is medi-
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cally incapacitated, i.e., failed in
colour vision, but otherwise fit to see,
is put to work as khalasi or peon at
Rs. 70 since he is a non-matric. The
All India Railwaymen's Federation has
held that such cases of medical in-
capacitance should be protected under
occupational disease and there should
not be any loss to them in their emo-
luments,

Lastly I want to submit that the
eight point charter of demands in-
cluding subsidised grainshops, sub-
mitted by the All India Railwaymen's
Federation should be considered by the
Government of India ang something
should be done in respect of that,

Shri Hanomanthalya (Bangalore
City): 1 want to deal in the first
place, with the points made by Mr.
Priva Cupta, the previous speaker.
Being a labour leader, he is naturally
prompted by the consideration to
make the labourers happy.

st gem w= wgmy (AT ¢
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Shri Hanumanthaiya: The previous
speaker was making out a case to
protect the interests of the labour
employed in the Railways on all
fronts, We, who represent the con-
sumers and the people at large, wel-
come the idea of giving the maximum
possible amenities and wages to this
labour class, but at the same time
we have to remember the present
prevailing trend.

When I come to this Parliament, I
see pasted so many posters all over
the walls that several sections of
government employees are going on
strike. The latest threat is that about
three to four lakhs of employees of
the Auditor-General's office and
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Accountant-General's offices through-
out India are going on strike; the State
Government employees are going on
strike; doctors are going on strike;
and even within one sector like the
Railways, this happens: [ have a
representation  here, circulated to
Members of Parliament, of the Indian
Railways Engincering Inspectors’
Association. This category of em-
ployees complain that some other set
of people have got better emoluments
but not they. I obscrve that in all the
demands, that every one looks up to
somebody above and asks for wages
or emoluments of the higher category
and that nobody turns towards his
own labourer who is getting less and
who is one step below him. The
Central Government employees want
more never looking for a moment at
what the State Government em-
ployces get. The State Government
employces do not look at their in-
ferior staff for a moment and they
go on asking for more and more. It
is these demands for more &nd more
that is ultimately responsible for the
inflation we are suffering from. It
is this demand that has made the rupee
g0 valueless as to demand devaluation.
Even as Shri Priva Gupta sug-
gests that there should be a wage
board for one sector, I would also
suggest in all seriousness—that every
member of the Cabinet must consider
this seriously, that there must be a
national wage board, When any
parti-ular sector of Government ser-
vice demands higher wages, that must
be related to the wage structure of
the whole set of Government em-
ployees, whether in Government ser-
vice proper or in the public under-
takings. Now, the demand has run
riot. Tt is almost pell-mell, and all
the time they never sympathise with
the classes below them,

You may remember the famous say-
ing that a general was able to inspire
real courage and loyalty in the minds
of the soldiers by saying that in
the battle-field when he saw a soldier

dying . . . i
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Mr. Chairman: There is no quorum:,
Shri Hanumanthaiya may resume his
seat for a while. The bell is being
rung—Now, there is quorum, Shri
Hanumanthaiya may now resume his
speech,

Shri Hanumanthaiya: A  soldier
was almost dying on the battle-field
and he needed water. There was only
ong cup of water available. The
General who was also wounded want-
ed water, but instead of himself tak-
ing the water, he said to the soldier
‘Thy need is grealer’, but the soldier
saig ‘Sir, thy need is greater’, It was
that mutually obliging spirit that was
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responsible for the vietory of the
Army and the great name that it
earned,

Here is my labour friend asking

for a wage board, But nobody locks
at the man who is unfortunately
placed below him either in status or
in emoluments; all the time they are
only looking up and up. There Is what
is called a general demoralisation in
the wage structure of this country.
There is already a very frightening
prospect, that this wage increase re-
sults in the rising of prices or as it
is called inflation, and this in turn
results in the demand for wage in-
crease, This vicious circle, as the
economists know and even a layman
knows, is a circle within which the
Indian economy is caught. Some
brave lcader or administrator has to
break this vicious circle, If socialism
means anything, it means equitable
distribution of national wealth; it is
on that basis that the wage structure
must be built, whether it is for the
railwaymen or for any other sector.

As you know, the average per capita
income is Rs. 300 or so. On that
basis, the average income per month
could only be about Rs. 30. Many of
these people get two to three times
the per capita income. This is known
to Government and the labour asso-
ciations, Where is the rest of the
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[Shri Hanumanthaiya]
money to come from? In order to
pay the salaried classes of this coun-
try, they have necessarily to take
away so much of the national income
from the rural sector and from the
other people who have not organised
themselves in this vociferous manner.

ot geR W wgEw : gWald
wET, § WOR SATqT ARATE |
gz § g adi &
Mr, Chairman: Shri Hanumanthaiya
may resume his seat for a while.

There is no quorum. The bell is be-
ing rung—

Now, there is quorum.  Shri
Hanumanthaiya may resume his
speech now.

Shri Hanumanthaiya: So, T sug-
gest that even as there is the Supreme
Court established under the Constitu-
tion in India, so must a high-powered
wage board be appointed in India to
see thai every sector of society and
Government servants inter se get
wages related to the national income
and a proper and equitable distribu-
tion thereof, Otherwise, the Indian
economy would be going the way of
Indonesian economy.

Shri Hari Vishou Kamath (Hoshan-
gabad): It is in the doldrums now,

Shri Hanumanthalya: Everybody is
asking for more, and the demonstra-
tions compel the governmental
authorities, whether in the railways
or in the other sectors, to concede
their demands, because these people
hold a particular sector at gunpoint.
If socialism meang anything it is not
robbing the many to pay a few; it
means equitable distribution  of
wealth. Many a Member of Parlia-
ment or many a Member who is in
charge of administration does not
realise that it is the imbalance in the
equitable distribution of national in-
come, particularly in the agricultural
sector, that has made us suffer on
the fooq fromt. Every sector except
the agricultural sector gets the maxi-
mum possible emoluments. How can
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you have a particular sector produee
more when you make it the least re-
munerative sector?

Then, my hon, friend claims for the
workers the right to strike. That is
a right that has been enjoyed for a
long time. But 1 would plead with
you to realise that it is an outmoded
right; it is a right belonging almost to
the middle ages, In the old days, if
there was any quarrel on property
or any other dispute between two in-
dividuals, they used to resort to what
was called a duel; they used to fight
it out, and whoever won was declar-
ed to be the man who had justice on
his side, In the subsequent genera-
tions civilisation evolved, and it was
said that entrusting it to a person
called a judge, to arbitrate between
two people or two sets of people was
the best, civilised, way of disposing
of disputes. If that is the sign of
civilisation, then that must be made
applicable to all industrial disputes,

1 wholeheartedly welcome the com-
pulsory arbitration that has almost
been accepted by the Central Gov-
ernment employees. There is nothing
like a right to strike any more than
there is a right to a particular indi-
vidual to take the law into his own
hands. It is a feature of the capitalist
economy to strike, I have been to
Russia and I have travelled all over
Russia. In a communist ecountry,
whether it be Russia or any other
satellite country, there is no right to
strike. Therefore, the labour leaders
who claim that the right to strike is
one of the fundamental rights for-
get at the same time that they are
pleading for the establishment of
socialism, [ might say, however, that
I am not against increase in wages
according to the necessities of the
situation, but that must be done
rationally and judiciously. Let there
be a national wage board, that I
have suggested, for the whole com-
munity, and let the methods of set-
tlement of disputes be determined,
and let there be no question of strike
or lock-out.
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Both are equally anti-social. They
affect production; they adversely af-
fect the nationa] interest, Whoever re-
soris to a strike or lockout must be
deplared to be unpatriotic, and public
opinion must exercise itself so correct-
ly that nobody will be able to strike,
or lockout. Even as a man whose rela-
tive is murdered cannot have recourse
to his own pistol or gun in order to
wreak vengeance, no labourer or wor-
ker or government employee must
have the right tp strike. But they must
be given compulsory arbitration facili-
ties such as judicia] tribunal or some
other tribunal to settle disputes. In
this way, all strikes must be eliminat-
ed.

Mr. Chairman: Then you have to
amend the law.

Shri Hanumanthaiya: We have
to.

Dr. M. 8. Aney (Nagpur): Amend
the Government. If a labour govern-
ment comeg into power, this  kind
vf thing wil] never come about.

Shri Hari Vishnu Eamath: He will
amend the Government too by and
by.

Shri Hanumanthaiya: If members
of Parliament agree with this ap-
proach to the problem, the day will
not be far off when we wil] get such
a government and our law too will
be amended.

So far gs the railwayg are concern-
ed, all these 18 years and three Plans,
whatever they have done is more by
way of a patching up rather than
real planning, planned progress of
railway build-up or railway distribu-
tion, The first thing that has to be
done i to make gll lines of one gauge,
that is, broad gauge. I do not want to
argue  about it because there are
enough facts and figures to show that
broad gauge nperales more eronomica'-
ly and better than the metre gauge.
All the metre gauge lines today are
more or less running at a loss. It is
only the broad gauge lineg that are
paying. 1 do not want to dilate on
that because there is enough literature
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is the thing that pays and thsr met:=
gauge is the thing that dues not.

It is not that I plead that in a
single year all the metre gauge should
be converted into broad gauge. That
is g physical impossibility. Some be-
ginning must be made. Today the Rail-
way Ministry must lay down itg po-
licy in thig direction, that definitely
a beginning wil] be made to imple-
ment the policy of converting all the
non-broad  gauge lines /into broad
gauge lines, Throughout India there
must be only one gauge.

So far ag South Indig is concerned,
1 am sorry to say that the railway
system is perfunctory, haphazard and
inadequate. In the old days—the map
before me shows this—all this
railway system wa~ bused on what
was called the presidency towns sys-
tem. In the British days, the im-
perialist power established their hold
on Calcutta, Bombay and Madras—
called their forts. The railway train
system converged on these three
towns., But today even after three
Plans, we have not evep modified that
set-up. Hence we are pul to the neces-
sity of pleading that port and rail-
way facilities are not enough to take
the American wheat that is coming in
ships, and distribute it in time. The
harbours are cluttered up and the
railway system is not able to cope
with the traflc. Why? Because every
railway system has to take delivery
either at Madrag or at Bombay or at
Calcutta or one or two sther ports. On
the other hand, nature has blessed
India with a very long coastline.
There are dozens and dozens of ports
apart from these {hree presidency
ports.

Shri Parashar (Shivpuri): On »
point of order, Has the map. to which
the hon. Member is referring. been
laid on the Table?

Mr. Chairman:

"Shrl Hanumanthaiya: This raj'wsr
map has not only been placed op the
Table; it has been placed in his hands
repeatedly, which he has not seen.

3378

Not nocessary.
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Mr. Chairman: Betrays his ignor-
ance; can't help it.

Shri Hanumanthaiya: I have been
urging upon the Ministry, the trunk
line hag to run from Trivandrum to
Bangalore, to Hyderabad to Nagpur to
Delhi and upto Srinagar.

The  reorganisation of States has
taken place, Today Bangalore City
ig the capital of a bigger State than
Madras. All the {ime you are under
the impression that the whole of the
south is Madras. In North India the
ignorance is so colossa] that whenever
they look at me they usk if I am a
Madrasi. Their knowledge of geogra-
phy is so poor that they do not know
that there is Kecrala, there i Mysore,
there is Andhra, there is Maharash-
tra and probably Orissa.

Now the political system s so
cnanged that there are i4 States and
14 State capitals. The railway system
must be so based as to make the State
capitals the focus towards which all
the railway lines converge in their
respective areas. ‘The idea of mak-
ing only three States permanent im-
perial powers, economic powers and
political powers, is not conducive
either to socialism or to a true pat-
tern of democratic set-up.

Now they are constructing the Sa-
lem-Bangalore line. They can as well
convert the metre gauge they are
now building into broad gauge and
exteng the same upto Trivandrum

Mr. Chairman: The time is up,

Shri Hanumanthalya: The railways
are loo long.

8hrl Hari Vishnu KEamath: But

there should be speeding up of tihe
train.
Shri Hanumanthaiya: In every

mantra, we say Aa Sethu Himachal
That is the mantra of national integra-
non adumbrated not today but thous-
ands and thousands of yearg ago. It 1s
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that that hag kept up Indian unity.
Therefore, 1 want the Grand Trunk
of the Indiap con.inent to start from
Cape Comerin or Kanyakumari; then
let it come 1o Trivandrum, then Bane-
galore, then Hyderabad, then Nagpur,
then Bhopal, then Delhi and reach the
terminus at Srinagar.

The Minister of State in the Mi-
nistry of Railways (Dr. Ram Su-
bhag Singh): No, no, Chashul and
then Damchok.

Shri Hanumanthaiya: A beginning
must be made now, That is all I .ay.

Mr., Chairman: He is conveniently
far getting the east and west.

Shri Hanumanthaiya: For the
east and west, it is already there. From
Bombay to Calcutta there are reveral
lines; there is no necessity to add to

it. Therefore, I have advisedly left
it out.
Shri N. Sreekantan Nair (Quilon):

They are overfed already,

An hon. Member:
rugarh.

Shri Hanumanthaiya: This trunk
system which reaches, litera'ly and
figuratively, from sethu to the Hima-
layas, would be the true visible sym-
bol of national unity.

Bombay to Dib-

So far ag ports are concerned. why
not Improve Goa and connect Go. by
broad gauge with Guntakal and Boin-
bay and Bangalore, If we do that, the
whole gystem from Goa to Madras
will be made broad gauge. If we con-
vert the line from Bangalore to Gun-
takal into broad gauge, the system
will be complete.

Bhri Hari Vishnu Kamath:
want Goa to merge in Mysore?

Shri Hanumanthaiya: Therefore,
the policy that I am advocating,
nsmely of converting all lines into
broad gauge, must begin here. Let it
not begin in my State, I am nnt so
selfish, let it begin at Cape Comerin,

You
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let it go to Trivandrum, let it come
to Bangalore and then go to Hydera-
bad and Nagpur and upto Srinagar.

1 have one point more, and after
tbuching that point I will close. Kind-
ly permit me to gpeak. Though I
have severa] points, I will speak only
on that.

There is what ig called departmen-
ta]l catering in the railways. For the
first time, the hon. Minister has an-
nounced that there is a small profit. Do
you know after how much luss this
smal] profit hag resulted? These seven
or eight years, more than Rs. 1%
crores has been lost and the consu-
mer has paid through hiz ncse—either
the traveller or the person who eals
at this deparimental catering. And
mind you, if these catering eslablish-
ments had been auctioned, they them-
selveg would have brougnt prubably
a crore of rupees or mor?. Therefore,
the net loss is much more than a
crore of rupees.

Mer. Chairman: Please wind up.

Shri Hanumanthaiya: I thought the
catering should be wound up.

Shri Hari Vishnu Kamath: Not far
WIOng.

Shri Hanumanthaiya: Let anybody
say that this departmental catered
food is Dbetter than what was
being supplied by the contractors.
‘The real reason 1 tell you is this.
I have also travelled a lot.
This is another illegal facility afford-
ed tp many railway employees. Cer-
tain categories of peole get free sup-
ply of coffe and vther eatables from
thig departmental catering. Therefore
what I propose is this. 1 do not want
private people to exploit this food
and make profit. I am socialist ¢n-
ough to concede that point. At the
same time, departmental catering
must be done in such a way that co-
operatives must be estab'ished and
they must be given facilities to run on
a commercial basis but if there is loss,
a proportionate cut in their pay must
be effected. It ig only then that
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people will wake up. Now whether
it ends in a loss, whether the food is
good or bad, the concerned penple
get their pay, their promiotion, their
facilities, their provident fund and
their pension. This is exactly the psy=-
chology that is pervading the whole
Indian administration thal is respon-
sible for the plan failures as the
Prime Minister says and as the pre-
vious Prime Minister said, Nobody
is held responsible for anything.
Their pay and emoluments are guar-
anteed, whether the service thcy do
is good, bad, inefficient gr indifferent.
This attitude towards departmental
catering must be changed inio one of
practical commercial proposijion.

st wwan fog fegeadt (wore) ¢
qEQ fWmfT WEET, e X
qwr fog ¥ A3 et § 1 T -
o7 ST ¥ # W aE geEe weRl
HFymwrag T LA E *17 Wi
iy wyw wif faar & aw
e

#og A AEAr § fv oag ey
BT AR § qE T w7 AT )
i ¥ s AW AT g, wfa sy
st wrar &, =TT ' G F oot
wEr & | @WT e & foraw gaTe Wt
E ITERF AT WIT T g FH L |
%9 ¥ 3% 4§ €1 &7 war wifeq afw
g §dt #1 of ¥ A% | adwa
e T &7 937 swEnaE ¥
oY ®! GIT SHT GAA T AT § v
W AHELFT A

9 F9g T3 feet ¥ Rg
it Al ATET Y qF T7@ AKA 9¥ 1
wa foeft & ot arfima gt g€ o v
¢ smFranfi S enam A gl
&9 & 719 1A #1, Afa= § 54 wgrem
¥ frama &% fv o8 da w9 W o
faeft & Jun § 3@l wrwe, HelY wEmE
T g, vt wfe N s @
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[#r stmam ferg fargreett]
Ay gt gt ¥ qgrge § av gafad
X9 &a ¥ I T FIT faaw eavA
wTT F1 47 90fEQ |

o ogeE K wg @ g )
qTar FuE g7 09 # AW F@ §
ar srnfeat F1 377 Fr grar frerdt
wifgr  fog® fv @97 9T & war
A RT TR | HT & qre F ofr mady
wfs ax et § ot ¥, wHHETHT AT
oA waEmg aw @& A
A ara ¥ oy § fearw S, o9 oA
sqrarel wew & fF g3 o s ARt
wiw  fadd ax grgrk s &4, Y &
sgT § f5 @ & I oam A
Hfay | AT FH FTAT AT AN
& & TTY T F FA AN T A0E
o< w7 Tfe 5 Ao & saafa
FT AT sqrfeal ¥ @q Far
i g Are T Emm ?

gfrT &Mt & afadi #1 faqg
ghraraifgy | & o 347 A& Wl
amfew § Ay e gan M F § ar =9
't grardi & FTC A e wfes &
gfuw a1 afed |

T=E WAl 9T ww A fer #
=8 1 A fo faan 58 fF g 2=
¥ fr ol o7, “FaT R Y ¥
sifirer & #fwm of 1 3 ¥ feed § 37 feamil
ox f=dY & AR weA<i #1940 A
ZAT & 1§ L F Tgi Wl AT K@ |

Q& AT W T |

sit wwrda fg fegrelt - s/t iR
¥ A9 Fm & T Ay A ag ¥ A
gaq ¢ vada ¥ sigh wgt gt @ §
o 37 | A7 IFF F1oAuAr odem

QT &, fawnfia odamd, @1 ag admy
Fige<Y % WY Y oA w3
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ogl % FHaE’ 81 Nfen
AT § 0 7% toaq & saard forrmy
fF gumdi wod a9} greg & faer &
FAFT av wTT FE WY i Sifar wfE
N BE BIE WE & Al § I
frgfer wra: ot @l # e,
gme o oyt @ fF o4y
W T g oW T I
frgfe stomdf @1 & ®m o
Fife 97 F af e ary Y i Ea=w
Wt g § W ag gl agl
|1 9T &% § | A St sfr # woy
T4 o af@r ATt &1 g ot
wxa § | gafag 81 WE & st
#1 frifre F w99 g9 T w1 @™
HIIG THAT F{TAT AMET |

# fafoas =7 & mo 1 0% qz=w
A S E | OF qGE B2 FAQ
1 udaedT drre gé, arv a7 fidaw
ferm fF g8 ~uds dw @1 arfe
# A9 97 WiwT IW F TGF q9H
afes 3a #1 3¢t o=+ =8 frarmm
aifgem 7 ag Fardr wTdrad | f gw
AZT AT A1 F7 § T I F a9 wgrpafa
@ g =ifgy | agrvT agr fear
@7 | A7 UF Ugaw qra 51 fazr o
wEr ¥ WY narE qver w1 o fewn
WBEARE F A T qE ¥ dA &
IHT g o & 1 gEfET g7 a9
Y fa=re gt wrfz

feeit & a1t % % 59 fagew
w7 wrgar g 1 et 3w 7 weaE
) agiEAE I g MU AT ®
mifeai st & | o W W
aug w1 ¢, ot wraieat w1, forw ¥
g drem s A, o
= 1 ¢ Sfem wf aifeqt §, o< aww
YN are § W H ogwet &
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WX 37 7t ag wfemr AT & ww
faq =R T A Tww ag o
X ST T 9T | Ty 84 ¥ w-
A AF FrgtEdi FToawg q@mA g
afs gfaar qdF @ s o
GFAEF | FRFTH I HE T
¥ oy areft et &% wd 9 T
¥ A1 AT I F A A F AT I
TFT  waeg g foaad 5 9g w071 o
Al 9 g § 9gT % | feeelt #
wTE o 7 G 71T IT 1 ag KT I@ar
o1 TET AGTE F 1T aTe T TR WK
farra =1 qTHAT WY A FATIE, TR
FF 47 9§ A1 A W FS A 931
TH TFI %1 9g feedt ¥ sqweqr ®Y
0T |

14 hrs.

qEr T sA am AT AT At &
faest & frwmis 2o o¢ O arefew
w5 g sifg | 751 97 ge F AT
F57A § 1 afx & =gi & v anfe ¥
T T AT AT § 9 9 6
ATAHT I W) 7A@} o fow wY, A ow
¥ IoF faarr wY s AT ) @l w5
gqr2T A& Fr | gAT wgray 97 ot ag
2qAEqT FY AT 1R |

§ 94 agey %t g7 arw ¥ f
weaaTE T E R 1966—67 F awT H
TETEE T ¥A9 AT F & qwwy
F I wTqr WA FT FOFT &
FFT AMT FH 9@ wifEe dET
goq 3T & 1 afzs gm ® #w
F w9 Tga® a% a9 feqr @y,
ar AT KT Ay w1 § oa€ gfar
grurdt ) gy #7% 9 = frwm
F1 fe Y 517 % aifr = 2y, afer
FEE Ara @ g

&1 37 05 ¥ et qreit 8, w2
GTiTTE ATIH Y G WETET ¥ By
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€ ory & it wdf ot F 1 W
I 1 T g1 gew aF AT G fear
oTy, aArsewrar) Hg@ari § wTEr
forar-ot Far @ 1 FEr e & fw
Ugar § s wroaa gt & 1 &
frdza o wrgar g i @90 ww
&< faur a1y i ag gt @ ¥ quy
Uga® ¥ TF 9157 TC 38C a% | 6
st #1 W Ty % aga glaar
grir i

# ya @t ¥ gy fraradt s
1 § ST =Te T g fag & srdAw
wr g g fir it v o s
11-10 7 WYX 8% 4-40 IF & ATw
¥ fawelt % Y ardt oty oy #Y
7Y aTelt & 1 afz o T gw wafy &
o ¥ fareft amr—2, 399 ¥ sOUWT—
Wt & Sar 73 6 gw F gif e g
¥® &N awi % oav¥ & A oy AW
F—fowger dffet F—are g7
& Ta ¥ AwT w97 gy § e
T & T I 2uT ¥ i o9
TR & | AT EW gE IAwr T
wyfaar g § | AF qXF wran § fF
weft wgew wa o oY sarA &t o

Mo W g fag * gt T
or gitgeet fafaet & afgd ar
& ag tord Fawmer & ey e

ot gt W wwgAr (S
Far TIwHTT) ;. agt o wwd §

ot Ry fog fegrit : & A &
TR OF aga TIAT I AT A §
ot i & ager oft 7@ IR | TR A
 fafoda wia an¥r ot gam o oie
o wHaf &) ot e forar | oy
T A ¥ Ak gt W
e aeas aff & wfmae@
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st sk fag fagrdt]

WY Wi aRT | 8 ST oF e
@ gf ¥ wfaw it av Sw s
aidr 7 A 7§ @twng ¥ o Y
w0 fag 9T a1% & Jaofa aw 5%
W § 1 9fF a7 uF af F gy A §
ety o #1 94 i 79 7 1o wr-
sfer wrerwm g0 10 F 0w wew TR
W

faeett ¥ fewei o7 meadt gt
% ¥ W< e THarfEl @ e A
gT TRTAAT T ¥ | OF FW A WS
& wfenifeai & wrag sl o
Wt fem & wfaw W gg Rar
o g werrd awm wfagy
o §g @ Af agd &d §)
9 NFICE® WwTE ¥ 93 IEIC &
v mfrw g g 1w A & &
€1 ¥ @f¥ T 9 wfgw Wi et
Wit SE F1 IR BT wfew oAy
Tt Wi wém W § o P
foag T o & S9%t Srowgw faar
wrr wifgq | ofs welt W@ ¥ 9%
X & WA FHag T ar
=Y @l F @w g fT o 1
g

walr Agrey ® IWa fawnr § dar
a1 von aifge faw avarg st EY
faviaa amw g a1 ar fr & § qgy
W ¥ &t T vt a7 g fawr &
ofuT T TE g 1 @R # wfuw
giaad WM T ¥ T Wy
=W g A | AT T fawmr #
wraeAt § fg gefy « et st Aoy
ot ST AR W ¥ I =
o ‘g frww Y ow oo s
ar | §frw a1 o #F § —frae @
s AT & fram € ¥ v i
faram & A% ¥ aw S g §
i fegfy g & & faoei & i o
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T & ok xafaw A wma e
% A At @ Afew o= =E fawm
Aok Qhgmd  mgeWE WX
AT A qIer wET AgeT € ar
i & fr x@ aw AT mna
s fr wfw A #Y wair sy
o Y FifE wi At e ¥ & A
T A faaraar &

w7 & wEwE T Y e wgw A
qF gaa q1gF £ AT @vg 3¢ fzav
Wiz N AT F g o o gy
Tt fagr | Ia% fag & g9t oeqaT
T ATEETE | o F U €wH I
ar agt 9 o= fomr gar o fr whifo
1T # wot Wi gga mfga st §
gfrs oF = & 3w de 7
Fra? aew faur Wi fasd oF s
Gl A HEE 3411 o T8 #X 99 W@
ard & et § qer fr wn A gk o
TTEE ¥ I8 UF Tme qE 747 fear
g1 9« 5 e 2w o wEet qrE
W gT 91 | 4g o wae § % famr
we fry fod o a@ = wafew v
TE g Ewar g 1

gafog wet aERy Y ¢@ Iy 97
e w@ar wfge o o0& & o
gfawT faa—wedt #1 favr a1 7 fadr
xeat gl fraragt &

QT TLET |

st fomr ww Ay (Wi=ETET) -
IS WEIeE, §9 ¥ wd & W4 Aal
1 49 a1q & feg gwgae &0 Agar
g 5w o WE W Ao W wd
TR IERIEAEA ST A @ W
ArE & aga a4 F oy | ¥ FEwar
g fr faeer aga & auf ¥ ag @+ A<
¢, o 5 grarer arfagt ox Wi gt
wrer mr &
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AT A FEAT A qd Kol ¥ 9w
wiwrfeal #Y WY qurf 3 wgar g,
fagi mfrar & e go gz ¥ <A
& qerear, qrE Ae G ¥ sy
iy | q@ 2% § fs w8 T o
& TR0 AT 2 R T ¥ wefat
& forar wrem W wam Iwng &1 ofw
feay, ag wedva o1 | & wg wwar §
fe 3% gra fear mar &9 A1F 9
FE are foret @7 & w7 & w7 Y
qr | 69T &7 FAT UK K1 I7 FH-
wifi & gfe ot §oer 977 w6
wife wt &g 7afsa fad 3 @
saeq FET wifge

Tx a1z 1 feafa w1 arear
FE & aAE a3 1Id Efew ¥
weq & wigs awaar N $1E ) 96F
faq 1 3§ Aaoa g9 F1 T
& 1 wiwet & wpae famra H yon g9
arer fowsr At AT ¥ ™ e & fag
@ T Ed e T W O AT
foay o A w999, S 7K AT,
& 1 AZET § OF $UF 27w wfuw
e A & aew # Y wrfer g S
@ & fou 9F gae avarg &7 9
% 17z 7 feafa & qadal # W gat
TE H W G SEEr §1 q0E
Frqw @+ & fog & wet agam o
Harew F1 gwEE v g |

oA W1 §9 wint Iufea fed
§ s T fs o 508
= waw @ wius @Fq A 39 § A
SRR gRY, W% &Y a9 QT ATATT
A 19T & 1M F o7 §, HQ S
W g@q &@HA S WA & I F
o guw-9u< ot o §, I9H FA
g & Gar wgww Fa@r g fw
T wUI § w07 WS § qEWE
w0k arat 7 qF | §F 4 T WOt
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&rrer T 9l | oafs oA Wy
= ® a4, o & wrwa g
ot 3 frabor wrd &, ot frwrar & ok
¥, 3% we firelt v £ v ooy
T& g | oY o Se=louat A & Wy
¥ &7 % s £ §, ag Frmfor vt =y
RSP AITAQ O, @
T AN W fauT W ¥ groer g
TS FTAT AIgEr g

OF A 9T A 9 39T qEEm
W 9% qramma & avaey §wd) A
t 5 =9 qrErma # 92% gwwE ¥
TF Jg9 177 SHET BT F60 0¥
W Faw e s e g fr
st 9% T& aarava w1 3f7 Y, IEE
|I9-ATY FEF qTATER F7 q1F A A
arfed 1 aifs s 3fs & are-
AT 9 § FH-2wAT qrie o @t o
fafaaar &1 war= s &, ffgear
g2 | g% AW abe 2 aha | gEfay
WE #1 ¥%%F T ¥ W Eqq
wega T4 v Tifgy | A K @
wgm fiF 37 & ar9-879 %% qrarAT
= 3@ wF # gfg &1 s fgg,
fag g WE w1 fawry AR A

Ll

¥ gg mAat § fr 7 afz oot
®TF WA 1 AT0A, FRY TT AT T
wrfaat T YA w1, i A9 qre
wfeat ggregs w3 W AT O ¥
d1 W qarar o) qFEiTe-TeE-
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[ firm o =]
39 ST FY sgAAT WY FI @ § A
¥ ¥ 51T X9 ¥ wrdEean ¥ aga afy
A | EEY fEdt wer ET S O
TGS T , A AT A i
wafar & sgar wrgm § 3 ot
wo faerw ¥ ot @Gt 2, 1@ 9w A
Orr gieate i w1 "aw g g gy

IR HTr AT W FT FAY ATV
ofems seEHT 1 s@ awg WM H
g W H 210 FAT AEw g7 glaar
¥ wre I § WL Al faq 09 58
T WIEHT I R H § | g 79,
JAGET F1 AW TG AT A A=
afw S0 & | Tafad T £ w6
q¢ ==aT anAr wifzd faad arfadt &1
ufus ¥ wius ghaad s § & 1
afz ga faviq &7 & 79 I s @@ @
81 %5 #1 FAA-EF WA § aed
CARE o ol

a=__

9% FATY F GHoE F AL § X §©
fraza s 9ar g | ¥ oF 9T Ferer
gfedl qsT s @, T8 § 0F
qu<wd ¥ 9 @ gg | 99 ¥ a|mn
fe sortsr ¥ o g wodiveE e
Lagmiamel il € sl ww &
AETET # AT AT A TE FA0H wrww §
& gf7an & (et W 3w A1 9% " s N
F qETAN § AL SEIAT & | GEAT qTRT
wEeFIfen o w=ft 5w 34§
it & 1 afz 7y oA TR SR
¥ gL FI G0 Ao T afaw o wr adf
g % gw 3w § wEY adat WY &
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gafed & mod s FoT 9t §
fr AT T Afardi Y aTw wiaw
WA 7 3%Y, 9F FAH AT a6 SUTRT
gra &, At fafesg &7 & ot gw amwaTg
T AT FEA & A 5W 2w & w0 9
FIT TITA FY qATw AT F, T W
WYAT FIA T[T FHA | AT GEOH AT
& 98 gEL AT & WAl § W1 §AWT
& W17 3u% qre foma avae &, IAwT
g TTART FT g &, Hfww e ot
afz Fm&Fa ¥ freelt anTwwaT & 47 39t
fef Bt g1 ot &, F7 e A0
M # FT9 T 9T wIEHT gl | 9g
qET FAA-TIIT 4T ST § W FAT
&Y wrar & | gafad aE faw & it
Y gfrar & a1 ¥ fafoeq =7 & A=
qlf‘ﬁ'& I

¥ a3 T T fF o 3w wdY
frar & | wa gATL g T AT
A AT 0, TEA 95 A7 F O
FIAT FT 7797 €1, 5% TN oF A
o1 < §, afee o fior @A meT =ifedr
o7 fr ez w0, 017 wdeT AT
7 &1 %, fass wF A7 astrw g1, fuad
wggH 3 @ 5 fgrgema & 48 530
oEET UE G7g A1 sAeql &
qqd & |

¥ $9 ¢ Fma A wfan e
& are ¥ FgAT wEn § | FO aTed
QYT FIAT § | WU OF AEAY
Tat & W ar e 92 S awer
e ¥ I5AT W qF ay fa¥ weaT @

3392



3393 Railway

E@EH F® @ ql-ImT &=
FF7 w1 g7 e oy, @ A W
gt & WX T TN g1 oamr g
oIl #1 AT WRE! 9T AT g,
o arfadt 1 aga agfrar e &
fF  FEA ¥ I FIAA FTH
gfaarrs § | I9% q17 A Waer g |
wafad afs q-zmx & Fumg Z2mag
wiifar #1947 73 og T3regE w1 4,
@t & awmar g fr ot o5 F aval of
wggd w41 fr 7 gfaur & awe s W E
AR A AWY | gRrOATEY HATL FTH
T W o§ i

TIT FUEWME FIAT AATT &T
fifsrdr, xa® Fo @ w0 9T W
q@t | fgrgmem € ot age T serae
t Suwr gaw & amaw agr g
Walﬂfmq‘lmuffrom
TEAT WTEA & AT IEET A1 A "
¢ 9% g w7 Ofed, w&ifs § oW
qEN T T § | WIS WEe 9 T4
¥ 9 fEoan IEE F9 F, 71 IEw!
12 TAT FT &7 § ¥ &% 7€ 937
o & OF W4 WEl 3o FESIT
agi 9T My 4, IR w2 f fargmma
FH qEF  H WIS TAIA T AT
rradfsae-wifies  gmr  wifgy,
T TG W IFE AT AR
NreawT § @9 &7, Aiww w7 mEnt &
qF THT 1 G WY 9 ATHIE-TH 1T
¥ @Al § @F soar g9 qWoW
W g FFT | gAY F oavw
wyfe g7 &W ¥ ¥, 9T Qo Hio #Hro
e H fFTm T sciqtIw ¥
st 1 g AT 7EY 10T 1 39 WY WIW
¥ 1T | OF OF WrEAT T 9 & |
Q% safay w7 og war ¢ fs aswar &
ferit mram @ & wT=T £ araw §, o v
Qo ®Yo HYo ¥ Faer FH aTeT ufwr,
iR = w1 AT g ar w3 w1 Ay
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B, o g faweran § Y faeger amw
Fagt ¥ frrwerar & | &Y R o a2
WERY FIT 9T g AraAT Hqr g
w1 ag fegem §, s mE
mmaarz w fegmm &, fawi
qx  afsr SRy Aw wT Ty A
Qo &ro Yo H3a9 T wr & w7 gEU
q¥ ¥ ¥ FAW ¥ @ E | §F WA
#1 gfee & & fadz w77 qmem
ot g¥ g o daee mw fafrer
WA E s frmam &
T T AT gl g gt

T W A qAY F 0 qroe
! i 1 s | oAl ®
%z 91q 97 uF fafegw madt 917 €
91T ¥ s At ¥ oot @% med ¥
wT & 1 W g at fazr e g
AT UF 9YEE aAE o3 71T 69d
F Tt ME "Ay qEar 7Er | oafw
g A & Ay wm gema 1y, 99
wET I g, afe 77 WEA 7L A OF
T3 aer w19 3 fawn § Zmm o

I9F qwe ¥ wveey ¥ K qrero&v
fordza o =ge § 1 w19 T AT
T @@rmn, A fAy wamz o TEE
ATY-AT FEEAT, GFAE, WEH F gLl
& wArar Hraq fe¥z ¥ oo aidfow
AT Y &, ap gy AR w & wmw
& o= W1 LT FwE TN 1T o7, gRam
™ Wiz ¥ @l e g, dfEa W
THr AET GE &4

off gwR W weuT : O # Y
wr oy g, wefed A am

st for wor e AP W R
gT-ETq WH-WE H AT 3 9T
qfT # §, oF F ¥ qEmwT gEO v #
for 1 t@d & gra o 9 o AN
o€ ot §, 9 #T 3 Te i v
wga g e mT §, A |nEror st
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[+ forr sy =]

T WHT ¥TEA AT § | AGATAT W,
9T ST g wfew W & = g
trwfR = s ofes W §
WO 99 9T 6 HiaE WK g3, gEa
ger & owifgr | & ororege &Y T
T AEAT § | WY ST N
# ag suaeqr €1 § fr w15 B etz
¥ wfas T @A 0 $ 1991 FTOT A1
T 9T 7 WTE § qfg w1 oqw @

# Fg wgan g % T mw 91 mfan
& T A Al A Fraresw § 3§
aaeqE & fadr W e ¥ ww Al ¥
wT arg ® e ge o §
TwEqE & faer W g &, e o
FCEH ¥ ¥ wIAaesd wis a1 e
direx & g7 quy & o farfore s ot
TR wias g o § | T T ToeEe
& gfeztor & ai gat N gom e
g I+ gfezwmr & WY 97 oo @
AT § f 9CEE w1 9g agd Wil
£ T & | T WA &7 AT W a1
w1 fasgw gz X @t weer EF AT
fafrem w1 & o aft aET § wod
@ @ I9E & I & | a9 G
AT FHAT, FIHAAT FT I TAC FgT AT
T

o & 39 fome At & ot #
AT WETT E, A EETC WU &F WY
TS § 3% gAY # 89 fadza won
AIEAT § | X AT qERE FT AT F IH
T F7 A faArr e g o g
16 ¥¥TET 1964 F A qaET F
W ¥ T ¥ Wg gn wde 33
®Y sufaaat & @R FE7 o | Og AT
g Fer W faehlem Wwd am
& a1t wgy o) | Al gy & o
¥ gfagra & art & o & frdga W
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AT YTEAT F 1 qg T AGA 1949 F
ST g o7 1 AR @ & g @t
R #w W Wy w1 wifay §oay
I 9 WX §B 1@ 2 WA 1
g | ¥fw a § g ToEfaw FT
¥ 9w 3T %A B 39 F< fav wa@r
g R TGT @ F WY FEU 0
T | W W WA TE A ATET
¥ A s gwr or SEwr wEew &
aTaT AT | REET & art § qF Ak
femraa 7 & | @ WE T W
¥I9 FT G F agd 34 a1 o o o
ST & ¥ Ad AgEg @ faiw e
femmar AR E | I W A W AT
oF &1 emr fawrrar AT @ F=EA aE
U1 ¥ ¥ ad #t %y fm weEet
T F(T AT AW | FEITE AW R
g1 o1 o1 afew fve o e gamo
T &1 T, IAAN FrAfafEr F AR
¥ wiw &1 wf, guw gREfas ed
fem mr 1 Ay o WY A qe @ feed
I 7 T a1 fF g0 A 5 T
1 wraw feat & 1 ag v w70 g
#feT 9f wwar @ fF 3 A ofr §
W 7 At 7€ WF AvEt § we-
faatrm W3 amw w1 foF § Wk
T & A% W H gww fw @ gg
E AT O @7 § ¥ Qe g o 6
owid, F AR & oaH § AwET
g & 1 s fafeat srrem w1 A
g1 g | gt AW wfagw § g
OF WTASTC M= 47 | 1921 § a4
qE WA TAT AT AETT AT H W
wF g i e 3 & feg ey
@ IE w7 fr fasitfear @ feame
it 2w F ant & & 3= ¥y 63wy
TgT gy qmEl safEaat 3 AT W
weré W & | A T A dw wfew
gfte ¥ aga wow & § | At W v
oA 9| AT & At I Ax W ouw
o ¥ ga wfy ¥ fawmw & w0
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W o # A s § e e,
fretem %1 W fow w1 fas woe
wrew § A & Wi former @4 W &)
T §, IEE WY AG@HT F®
B HET AW o K X | gt aw
ST GTFTT T T § IoF §0 4
A & a1t § wmafawar & g 91
w9 ® "ot fawifor o 4 6 &
W& 3ET ®1§ W7 T & fored ww 0y
g ERfF i e A g ¥ A
ferar smx

Toeq 1 UF S WE AT
¥ X ¥ & fde v @O § ) 9
are amafor gfe & aga et & o
qg W Ao deerw] wmed & |
T 1 3fte & a5 g Ty AR |
Saea? ¥ Wt word § arfeena
& gy v 7€ oY | 37 gAY AT
1 gfee & aga ) forwwr g & 1wt
FA TR E AT A LY T AT §
agt ®ri WY SyEEqT HT A ATETET WY
@ g & fraw waa g oo o
gfiz ¥ ag oF agi weeAg W fAw g
qu_fedeq 1 at qan T & Afew gt
7 @ W & ¥ W A A R
o ot Tt arAt §, e faw
7 1 X7 WTET F7 77 waw F A H o
form e rat & 1 g & fde s
g f wad ant ¥ oft Wi e 3| R
fafeea ®0 & 5@ G ®1 ot W g¥Fw
ﬂtmﬁf«rmﬁﬂu{@hﬂ
e gy
Shri Man Sinh P. Patel (Mehsana):
Sir,'1 would like first of all to congra-
tulate the Railway Minister and the
railway Board on their successful
achievements. It has been the good
fortune of this minister that in the
initial stages Tmormally, success has
been proved by material facts. As it
has- been sald, during- the emergency,
the railwey gdministration -vwas much
2509 (Ai) LS—8.
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more efficient, for which I would like
to compliment all the members of the
Railway staff, the Railway Board and
the Minister.

The minister has said in his speech
that they have achieved self-sufficiency
in wagons and coaches, but they are
trying to achieve self-sufficiency in all
other aspects also. When I look at this,
I would like to mention that there was
once a proposal for construction of
wagons by a private enterprise in
Gujarat State which was being recom-
mended by the Gujarat Government.
I am not worried how the industries
are being located as far as the rall-
ways are concerned. But looking to
the emergency, from the point of view
of . self-sufficlency in wagons and
coaches, if it were equitably distribut-
eq in the four regions of the country,
it will be ultlmately much more
advantageous for the safety of the
country. I would not like to go Into
further details of the general speech
of the. minister, but I would like to
refer to some of the major items like
passenger services. There is a long
paragraph on it and a pamphlet has
been given to us—Forwards Better
Conditions of Travel. Where are the
better conditions of travel being
brought in? I come from a part of
the country served by metre gauge.
The minister is not accustomed to
travel by train; he travels by air. But
it he desires to travel some day by
train, he should travel in a metre
gauge train and see the conditions
there. 'There are two specific divisions
in this country—brosd gauge and metre
gaug, In’this pamphlet, there is not
a slngie photograph nhow!ng the metre
gauge railway. I ‘fing there Black
Diamond E:rpress Taj Express, Air-
conditioned Deluxe trn{ns, ete. What
are fhese expresses? Year ‘before last,
when T had the opportunity to particl-
pate in this discussion, I  said this.
There is not a single alr-conditioned
trnln In the whole of the metre gauge
rallway of this country. Does the
minisfer, who has foresight and imag-
ination, contﬂnp‘llte any air-condition-
ed train in the metre gauge, so that
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a large part of the country can atleast
see o third clase air-conditioned
coach?

The Minister of Railways (Shri
S. K. Patil): There are air-conditioned
coaches in the metre gauge.

Shri Map Sinh P. Patel: Where?
Probably he is referring to the first
class air-conditioned coaches in the
metre gauge. It Is our misfortune that
people who travel by first clasy alr-
conditioned coaches are pegligible—a
thouysandth part of the travelling popu-
latipn. 1 sm more concernedq with
people who travel in third class. I
have a first class pass, but my econo-
mi¢ condition is not guch that I can
travel in first class with my entire
tamily. When there are only 17 lakh
people who pay incometax in this
country, what will be the percentage
of people who travel in first class or in
air-conditioned coaches? My only
anxiety is for third-class passengers
only. It has been already decided to
increase the number of third-class
coaches for conditioned travel in broad
guage. I only wish that before there
is a reshuffling of the cabinet and he
gets a higher portfolio, the minister
should see that third class-air-condi-
tioned travel is made possible on the
metre gauge preferably on Delhi-
Jalpyur-Ahmedabad, so that the people
al large may benefit from it.

Now, Sir, I come to the proposals
where he has given some coneessions
10 the essential commodities or certain
high rated commodities. In this book
where those proposals are explained,
on page 4, under item 3, for ghee the
existing classificationg are 100-B for
smalls and 92.5-B for wagon loads.
The proposed classifications are B83.B
(special) and 75-B (special) respec-
tively. Both these high rated classifi-
catlons are proposed to be reduced to
a lower classification. The itam men-
tioned is ghee. But ghee I prepared
out of milk. First comes milk and
then ghee. As the hon. Minister
knows. Gujarat supplies 33 per cent
of the total consumption of milk in
Greater Bambay. There are also milk
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products and milk powder which are
ulso required for the defence person-
nel. Therefore, in this proposal to
reduce the classification in the case of
certain  high rated commodities like
ghee, I would suggest that milk, pro-
ducts and milk powder should also be
included so that it will help the com-
mon people if milk which is the first
need of the common people is put
under a lower classification. All urban
areas are getting milk from suburban
areas within a distance of 40 or 50
kilometres.

Then I come to the question of
amenities for the passengers. In one
paragraph, I find, it ls saild that depart-
mental catering has now come to a
stage where it has earned some profit.
I think it is an accepted prineiple of
the Railway Board and the Ministry
1o run this department on a no-loss
no-profit basis. When they have earn-
ed some profit, 1 can say that they
have achieved some balanced admi-
nistration. But there ls a distinction
between the departmental catering on
the broad gauge lines and that in the
metre gauge lines. I would request
the hon, Minister of State, Dr. Ram
Subhag Singh, to visit the New Delhl
Station and the Delhi Main Station.
There are two trains, the Frontier Mail
and the Ahmedabad Mail. One i{s on
the broad gauge and the other on the
metre gauge. ‘There is a substantial
difference in catering. You may say
that there is only 20 per cent differ-
ence, but there is that difference in the
ordinary vegetarian thali served in
these two trains. Ts profit to be earn-
ed in this wav, T do not know? On
the contrary. substantial precaution
should be taken to see that better food.-
stuff is being served to the passengers
on all trains,

Sometimes we find that the staff of
caterlng  department pgolng with
the trains have no powers to make
local purchases and there are no
arrangements for making local pur-
chasey at wav-side stations in between
functions. T was a victim of this dif-
cultvy only a week back. T was travel-
ling by the Southern Expreas from
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Delhi to Madras and Bangalore. The
train was delayed by six hours. The
train which was to reach st 6.00 reach-
ed only at 12.00. The dining car man
came and explained to us that there
was no arrangement for local purchase
nearby Madrag or Vijayawada stations
and therefore they werg unable to
serve any food to us because they had
cxhausted everything that they had.
I think this sort of restrictions for
making local purchases by the depart-
mental catering staff should be waived
whenever the trains are running late,
when the journey is beyond a distance
covering 24 hours and when passengers
are put to inconvenience by the late
running of the train. Because there
were restrictions on their making local
purchases they could not give us any
food. This happened only a week
back. I started on the 14th of this
month and I hag this experience on
the 16th at Vijayawada. ‘The hon.
Minister may kindly enquire as to
how this happened on the 16th. This
happened at about 1100 when the
passcngers were asking for food. We
were told that there was no arrange-
ment for local purchase and therefore
we will have to go without food,

1 would like to congratulate the hon.
Minister and the Railway Board for
giving better facilities to the third class

passengers—you may call it there-
tier or two-tler compartments.
Especially in  respect of the metre

gauge trains I find that the Railway
Ministry are carrying out the sugges-
tion that I made on a previous occa-
sion They are increasing the length
of the third class berths to 6 feet
Previously the arrangement was—you
can still see that in the old coaches—
there was one single seat on one side
and one berth on the other leaving
some way in between with the result
that the length of the berth was only
4-3/4 Ft. The process of removing
the single seat and making it a Tong
berth of 8 feet has started, but I desire
that this process should be made a
little faster. Tt may mean that some
of the existing coaches have to be re-
placed or they have to be re-modelled
according to the new standards. There
iz now difference between metre gauge
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and broad gauge, three-tier and two-
tier, air-conditioned and non-air-
conditioned coaches. Therefore, this
process of increasing the length of the
third-class sleeper berths should be
carried out at a faster rate,

1 now come to the main point in
regard to asccidents. I am happy to
read the pamphlet issued by the Mini-
stry of Railways—A Review of accl-
dents on Indian Government Railways.
We can be proud of the efficient mana-
gement of the Indian Railways. At
least the accident have been reduced.
It can be due to the help of nature or
it can be due to better and efficient
management. I take it that it is due
to better and efficient management.
Even then I find from page 8 of this
samphlet that nearly 60 per cent of
:he accidents due to derailments have
been due to failure on the part of the
railway staff. Out of a total number
of 1033 derailments, 822 were due to
failure of railway staff. This shows
that somewhera there is dissatisfaction
among the staff inadvertence on the
part of the staff, negligence on the
part of the staff or the full strength of
the staff is not available at certain
places and they arg required to serve
the master somewhere else. I suggest
that a detailed enquiry into this should
be made. My other suggestion is that
whatever is possible should be given to
the lowest grade staff whereby they
will feel happy, théere will be less
accidents and travel will become a
little more safer.

Then, there Is a slight sluggish
approach on the part of the railways
to convert existing flag stations into
small normal stations. In the amall
Rajkot Division of Western Rallway,
in Mehsana District, in between Vija-
pur and Amliasan, there is the
Gawada—Melosan flag station. It has
been In existence for the last 22 years.
T have suggested its conversion into a
normal station. Though there is no
circuitous road nearby and the total
population 1s about 17,000, they have
now a wvery good reason, a sensible
reason to give for not converting it
into a normal station. They say be-
cause of the emergency nothing can
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be done. Simply because of this I
desire that the emergency should be
lifted, If the Government, even for
these “small jobs like converting a flag
station into a mnormal station, gives
this excuse of emergency, I think it
should be lifted. Even after 22 years
it remains a flag station because of
this emergency.

Then, a passenger shed was to be
constructed at Makakhad station bet-
ween Kalol and Vijapur. A donation
of Rs, 5000 was offered 14 years back.
That has been.taken back by the donor
after 8 years—some two years back—
because the passenger shed did not
come up. The donation was made by
the well known philanthropist of
Bumhny Lallubhai Hukam Chand of
Messrs, Lallubhai Aminchang Ltd., of
Bombay. He had to take back "the
donation because of the sluggish atti-
tude of the railway officers at the
Divisional level,

Finally, in my last speech, Sir, I
had ‘suggested one small sh‘lion at
Bhesana in between Linch-Jotana on
the Mehsnim-\'iramglm Hne." During
this one year no action has been taken
on that. That means I have to follow
it up. 1 will take my own course of
following it up. But once again I
have to mention ‘about the flag station.
It has been found worthy of considera-
tion to have a flag station, but it is
not taken up because the emergency
comes in the way. ‘There are also
other items like construction of over-
bridges at level crossing, manned or
unmanned, in the district of Mehsana.
I hope all these small items will be
better attended to at. the lower divi-
sional level.

.Shri 8, M. Banerjee (Kanpur); Mr.
Chgirman,- Sir, I congratulate the
Railway Ministry and the railway
workers -for the good work done in
some- of the spheres of the adminis-
tration and on the rallway lines.
Whan 1 congratulate them it does not
mean that I-do not criticise them for
their fallure, certain.failures-which are
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genuine and certain failures which
could have been avoided if the Railway
Board or the Ministry were much more
vigilant.

1 am happy that some new trains
have been introduced, or are likely to
be introduced, by which the conges-
tion in the third class and other classes
is. gaing to be minimised. I feel that
even today with so many trains there
is considerable congestion in the third
class with. the result that sometimes
we find that a particular bogie which
is meant only for 32 or 36 passengers
carries 80 or 86 passengers. That, I
am sure, is.the worst type of black-
marketing by the railway administra-
tion because they get fares from 86
passengers whereas they provide seat-
ing capacity only for 38 passengers.
What is the solution? We are told by
the Railway Minister, by the Members
of the Railway Board including the
Chairman, that more people have start-
ed travelling. I do npt know why they
travel. With the growth of popula-
tion, with the growth of organisation.
and industrialisation, more people are
bound to travel. If they travel it
should mean that there is congestion.
The answer is the introduction of more
traing. My suggestion to the hon.
Railway Minister in this connection
would be to do away with air-condi-
tioneg coaches in some of the trains
because, according to me, such coahes
are not the need of the hour. Espe-
cially when we have an emergency
and every time we are given sermons
about austerity, why should there be
air-conditioned coaches meant for a
handful of users? So, these coaches
should be completely abolished and
their place should be taken b!’ ﬂ:ird
class &leeping coaches.

I am one with the hon Minister
when he says that the three-tier
coaches should be done away with. I
know the origin of these three-tier
coaches. They were actually meant
for exporting. goods to Nepal. . But
then we -started manufacturing. them
as sleeper coaches. It is. very diffi-
cult to sit in that compartment. .I am
sure that.if the hon. Minister or the
Minister of State climb to the upper



3405 Railway

berth he will not be able to come down
without the help of a coolie, The
sleeper coach should be of the proper
siza and height When thig size is
not accepted by other countries, why
should it be thrust on our poor passen-
gers? Even though there is conges-
tion in our railways, we cannot do
away with sleeper coaches, but in
future there should be only two-tier
coaches, not sitting-cum-sleeper but
entirely sleeper. After all, the maxi-
mum revenug comes from the third
class passengers. So, why should you
not give them some amenities? The
amenity can only be in the form of
accommodation. So, more third class
Janata trains should be run from big
cities like Calcutta, Delhi, Bombay and
Madras and, if I may say so, from
Kanpur also,

Coming to the problem of the rail-
way employees, whenever we ask for
a wage board immediately the answer
comes that the railway employees are
getting certain benefits, are they pre-
pared to forego those benefits, Per-
haps, my hon. friend, Shri Peter
Alvares may plead their case in a
better way. Why is the wage board
denied to them? When we ask for a
Central Pay Commission for all Cen-
tral Government employees we are
told that it is not possible to have such
a commission at present because of
the financial position of the Govern-
ment. When we ask for & wage board
for the railway employees we are
told: why do you want a wage board
when the railway employees are better
off as compared to other employees.
It is the burning demand of the railway
employees to have a wage board. Who
should judge whether their salaries,
allowances and working conditions are
adequate ang reasonable? Should it
be done by the hon, Minister, the
Railway Board or by a High Court
Judge of a tribunal. Only a tribunal
can give an impartial judgment in the
dispute between the railways and their
employees. That is why we want a
tribunal. Then there will be job
analysis, job evaluation and fixation
of falr remuneration.
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Then I come to the provision of
cheap grain shops. The other day the
hon. Financg Minister was making a
statement ip response to a calling
attention notice which stated that the
additional dearness allowance which
has been sanctioned is inadeguate.
After making a long statement he said
that an increase of Rs. b ig not the real
solution unless the prices come down.
But who is responsible for it? Are the
railway employees numbering 12 lakhs
responsible for not holding the price-
line? No, they are mnot responsible
for it. It is the responsibility of the
entire government, If for the last 17
years during which they ruled the
country they could not hold the price-
line, surely the railway employees are
not to suffer for it. Since the dearness
allowance is not linked up with the
cost of living, since that theory has not
been accepted—the recommendation of
even the Das Commission was that it
should be neutralised to the tune of
90 per cent in the case of the lowest-
paid employees—since neutralisation
has been done only to the tune of 70
per cent and they are paid Rs, 08—
according to my calculation it comes to
Rs. 6580 but that is a different matter—
I would plead with the Government,
particularly with the Railway Minister
that the railways should provide
cheap grain shops to their employees,
as they were having during the British
time. We know that the grant of Rs. 3
or 10 will not solve the problem. We
are aware of it; we may not be able
to help them that way. We know from
practical experience that whenever
Rs. 5 is sanctioned as additional dear-
ness allowance, the market price goes
up by Rs. 10 with the result that one
has to spend Rs, 5 extra from his own
pocket in addition to what additional
dearness allowance he gets.

Shri Hanomanthalya: What is the
remedy?

3406

Shri S. M. Banerjee: You should
provide them cheap grain shops where
you- supply them 20 or 24 important
basic items of food. The details can
be: discussed between the railways and
the federations as to what those items
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should be. It was done during the
British period. I do not know why it
has been denied to the rallway em-
ployees when we have our own gov-
ernment.

Then | come to the problem of the
casual employees. I must congratu-
late the railways, particularly Dr, Ram
Subhag Singh, for taking a decision to
de-casualise the casual employees, One
letter which has been issued by the
Railway Board to the General Mana-
gers has solved the problem to a great
extent. I would say that any em-
ployee who works continuoualy for a
period of six months or more should
be regularised. It is done in other
Ministries like Defen:e and Works and
Housing. Why should there be any
difficulty in the railways following this
procedure?

They may very well say that those
who arc engaged in construction work
cannot be regarded as regular employ-
ees. But ] am not talking of construc-
tion work alone. If the workload is
a stable one and it is likely to continue
for quite some time why should the
men engaged in that work be denied
the benefits which a regular employee
gets? So, I would request that this
be done on the railways, specially on
the South Eastern Railway have refer-
red this matter to the railways. I am
happy thai the Minister has taken
some decision. It should be adopted
on an all-India level.

Then | come to the mass-scale
transfer of accounts staff from the
South Bastern Railway, I have dis-
cussed this matter with him. On the
basis of job analysis, some accounts
officer or financial adviser—I am not
imputing any motive to the financial
adviser—had a brainwave that there is
surplus staff and certain posts were
reduced. But pot a single officer has
been declared surplus or transferred.
These officers are borne on the per-
manent cadre. They are never tem-
porary. From the time they are in
the wombs of their mothers they be-
comg permanent. This Is a sad eom-
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mentary on the running of the admi-
nistration. Thousands of accounts
staff are being transferred on the
ground that those posts have been gur-
rendered, or are likely to be surren-
dered. So, I would request that these
transfers be kept in abeyance till the
hon, Minister or the Railway Board
takes a fing] decision in the matter,

Then I come to the Garden Reach
Workshop. During the emergency the
working hours of every establishment
were increased by hall an hour. In
the case of Garden Reach which is the
head office of the South-Eastern Rail-
way it was increased by one hour.
Today there is no pressing erhergecy,
This morning Shrimati Savitri Nigam
forgot that there was any emergency
and asked a question: what is the use
of such and such a thing when there
is no emergency. Similarly, once Shri
A. P. Jain also forgot that there was &n
emergency. [Even the Congressmen
are slowly forgetting that there is an
emergency because emergency has
become a big joke with us today. So,
1 would suggest that in the case of
Garden Reach also the increase in
werking hours should be only half an
hour. Why should they alone work

one hour extra?

Then, about the discontinusnce of
the shuttle. In a place like Calcutta
where the population has increased,
where the least benefit is given to any
employees, where men have to stake
their lives practically every day for
coming in the buses and trams—the
manner in which they travel I hope
you have also seen—where during the
peak hour there is no accommodation
for passengers, I am sory to say that
the shuttle running from a particular
place to Gardem Reach has been dis-
econtinued and we are told that because
the Port C issi d ded a
huge amount from the Railways, it hes
been discomtinued. ] will urge upon
the Railway Minister and Dr. Ram
Subhag Singh to see that it is restored.

The other thing is about two em-
ployees who were detalned under the
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DIR. I am all against the DIR. And
what did these two employees, Laksh-
minarayana and MN Chakraverti, do
during the emergency at the time of
the Chinese aggression? They collect-
ed money for the National Defence
Fund and asked the workers to work
more. They have been arrested. Ome
of them has been sacked ang even the
allowance which was being paid by
the Railways hey been stopped. These
two employees are as loyal as the hon.
Minister; that is why I request that
Shri Lakshminarayana and Shri M. N.
Chakraverti should be released imme-
diately. The Railway Minister shoula
take the initiative and tell our
all-powerful Home  Minister, Shri
Nanda, about it because every time
we see Shri P. C, Sen, he says that it
is the Centre’'s responsibility and
when we come to the Centre, they say
that it is the State subject, and I as
the President of the Organisation move
like a Shuttlecock between the Centre
and the State. I do not know who
smashes me most; but it is the Home
Minister who smashes me the most and
I am out of the court. So, I request
that this case should be looked into
and immediate action should be taken.

Then, there are many employees who
are discharged under the rule under
article 311(2) (b) and there is no re-
med, for this. I would request that
these caseg should be r idered by
the Railway Ministry.

There are two points more and 1
have done. 1 would put a straight
question to the hon. Minister. Why
has the waorkers' union in Chittaranjan,
which is the only representative union,
1ot been recognised? No outsider is
Laere; it is run by the employee and
il is run so efficiently. Ewven the
furcign countries have started envying
our Chittaranjan Locomotives. Long
live Chittaranjan workers! Why is
this particular union, which represents
90 per cent of the employees and where
there is no outside influence, not recog-
nised? A memorandum was presented
to Shri 8. K. Patil when he went there
and he promised to consider this. Dr.
tam Subhag Singh also promised this.
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I would request and urge upon him
that this should be definitely done.

Then, night duty allowance should
be paid to all the employees.

Then, the last point is about over-
bridges in- Kanpur., The Central
Government has sanctioned the
amount but the State Government has
not given the matching grant of 50 per
cent. [ am told, “why do you not
meet the Chief Minister?” When I go
to Lucknow, 1 see that there is a pecu-
liar Ramlile there, 1 do not Know
whom to approach. So, I request that
the Central Government should ap-
proach our Chief Minister and see that
over-bridges are provided in Kanpur.

o fagfe frw o (WifereTir):
avafa #AgeE, § A Tow wef W
Wi Rama w1 gifes geaae g3m
g 1 aifwert o & wwm § faw
TqT & T fom qeddy & g A0 A
1 feaT 3 9q W garf) fawg & da |
I e fgemi 4

& W17 UF 17 FgA AR § W
g ted & A Ad 7 g mfew
nTEw gIC 4TI wrA w47 &1 twAT
T AEF F FI7 A WIET AT § TEE
fam gmaft g & feram § fs waga-
arfas & 1wy o Ferdadia aie &
g, T @ o qwEl w1y §
T 3 § 1 Afea fggeama & wlx
mefagi &1 au® o 7 X107 FH
T adi 2 awa & o7 A femr @ f
aga A FAT G | vy o A agan
g srdar o« ot a7 & qmman
g fe oo moft S @ @1 st Y
farma At grft e o a7 1§ wiw
aga afo® Y o1 * Ty gef fE
fegema &1 wha mest o fr i #
@A & W7 A1 A i T fawn e
AT 2 1 39 & fAw aww f A vy
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Shri K. L. More (Hatakanangle):
Mr. Chairman, Sir, I am grateful to
you for giving me this opportunity.

Al the outset, I would like to cong-
ratulate the hon. Railway Minister,
Shri S, K. Patil, the hon, Minister of
State, Dr. Ram Subhag Singh, the
Deputy Minister and the Railway Ad-
ministration for the &dmirable and
spectacular performance which the
Hailways have given so far. Our na-
tion cannot forget the valuable gervices
rendered by our Railways so effectively
ang promptly at the most crucial and
cmergent times of Chinese and Pakls-
fani aggreasion.

QOur nation cannot also forget the
most precious role that is being played
increasingly by the Railways in the
lield of the country's economic deve-
lop t and p 1ger services,

The present budget is a glowing in-
dication of the Railways' brilliant
performance. Many instanceg cap be
vited in support of my statement, but
| have no time to go into them. With
your permiseion, I would like to make
une or two observations

With regard to one line, which has
already been referred by the Mini-
ster—the Hon. Minister has been kind
enough to refer to Miraj-Kolhapur
branch line—with regard to that
line it is said that the surveys
have been completedq and reports are
under preparation on the outlays need-
ed for conversion of the Miraj-Kolha-
pur branch line. I am grateful for
this but it has not gone or it has not
progressed beyond surveys and re-
ports. Nobody knows when the eon-
struction of thig line would be taken
up. The greatly increasing traffic
needs on this line,—the long standing
grievance of the people of that area
and even the original surveys of the
Rallways have shown that it is most
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practicable to take up this Kolhapur-
Mira) une, amligned with the Muiraj-
Poona line, O1r course, with regard to
ius Muraj-Poona line, the construc-
lion has been already started and a
reterence to this lne is also made in
the tollowing words;—

“The Poona-Miraj section is also
being converted to broag gauge to
cater adequately for the increase
in trattic consequent mainly on the
compietion of the Koyna Project
in the area.”

In this connection I would like to
submit that it is absolutely useless and
impracucable to go on with thig Poona-
Muraj conversion of metre gauge into
broad gauge without taking up the
Kolnapur-puraj line, This is because
80% of the tratlic is from the Kolhapur
region. 1 have, on many occasions,
druwn the attention of the hon. Mini-
vler as well as the Railway adminis-
tration to this need. The tratfic re-
quirements on this line are very heavy.
There a@are six co-Operative Sugar
tactories and they are producing more
than ten lakhs bags of sugar. Simi-
larly gur is the most important com-
midity in this region and more than
ten lakhs of lumps of gur are exported
lo Gujarat and other parts of the
country. Another thing is that this
area is very important from the point
of view of small scale industries:
diesel-oil engines, water pumps, parts
of automobile engines and so many
small engines are manufactured in this
urea; they are manufactured in a large
scale and the export of these is also
very important. To handle this heavy
trafic, the Railways must come to
their aid. If the conversion of this
Miraj-Kolhapur line is not completed,
if this line which is only 48 kilometres
is left out for sometime to come, then
{here would be a great loss not only to
the Railways but also to the people of
those areas because the whole traffic
would be stranded at Miraj, and the
loss would be such that within that
amount, the construction of that line
could be taken up.

MARCH

2, 1966  Budget (Gen, Dis.) 3420

15.13 hrs.
MR, DEPUTY-SPEAKER in the Chairl

One thing that I would like to say
18 tlus. ] cannot appreciate the obser-
vations made by the hon, Mimusier, the
reason that he has given for taking up
the roona-Miraj line, which is nearly
452 kilometres, 18 thg development of
the Koyna Froject. Koyna Froject is
a future thing; it has yet to
be deveioped, but the traffic in Kolha-
pur region is already there and there
is a great need to handle the traffic
there. 1 would, therelore, most humb-
ly urge that the hon, Minister and the
Hailway administration ghould take up
this line as urgently as possible and
relieve the hardships of that region,

1 would also like o place one more
thing before the hon. Minister for his
kind consideration. That is, with re-
gard to the increased freight on coal
and coke. One hon. Member has said
that there should be no increase on
salt, but there can be increase on coal
and coke. 1 do not agree with him.
He has become sentimental. He must
take into consideration the industries
first. Now those industries which are
lying beyond 800 kilometres will
suffer from this increase. This is &
clear discrimination. 1 request the
hon, Minister not to make this diseri-
mination because Maharashtra, Guja-
rat, Rajasthan and Punjab are deve-
loping small-scale industries and they
will be put to many hardships,

1 have many points to cover, but
since I have no time, I would only say
that the Railway Budget is most weal-
come and I support it.

Shri Shinkre (Marmagoa): As &
rule, if repeated praises are showered
on a. person, that person tends to be-
come a little complacent and take too
many things for granted and I believe
that my hon. friend, Shri Patil, is no
exception to this rule,

Ever since Independence, we have
been, in this House and elsewhere,
praising the performance of the Rail-
way administration and the successlve
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Railway Ministers in such a manner
that most Railway Ministers and the
Railway Administration have almost
come to think that they have really
achieved something wonderful and
extraordinary.

An hon. Member:
You are here.

Not so long as

8hrl Shinkre: Therefore, I want to
sound a slightly different note, a
slightly discordant note, and be some-
what critical of my hon. friend, Shri
Patil.

There are several reasons why I
want to be critical of him. First and
foremost, he is a very intelligent per-
son. He has very broad shoulders and
is thick-skinned. Should my ecriticism
be unjustified or wrong, he can hit
back at me more harshly and should
my criticism be justified and correct,
I expect Shri Patil, a very intelligent
man, a resourceful man, a man with
enough power behind him, to make
himself bold to take whatever radical
and revolutionary decisions may be
required to be taken to make our
Railways something worthwhile or
more than what they presently are.

Shri Surendranath Dwivedy (Ken-
drapara): Does my hon. friend want
Mr. Patll to make & revolution?

Shri Shinkre: A revolution in the
railways. I know that he is not capa-
ble of doing any revolution elsewhere
because he belongs to such a group of
persons as believe very much in con-
servatism. May God help him! But
within his own limitations, let us see
how he has done the budgeting. -

First of all, I want to refer to the
budget itself. What sort of a budget
has Shri 8, K. Patil presented? Is it
a surplus budget? Is it a deflcit bud-
get? Ig it a well-balanced budget?

Shri Surendranath Dwivedy: It is a
commercial budget.

Shri Shinkre: I know that accord-
ing to his speech it is a surplus bud-
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get, because the estimated revenues
are more than the estimated expendi-
ture. But the papers that have been
circulated on behalf of the Railway
Ministry, at least to a layman like me,
make very little sense, and I wonder
very much whether they have made
enough sense to Shri S, K. Pati], be-
cause I know he does not have enough
time to go into the details of these
numbers and flgures, and as a rule it
is a very intelligent device to present
too many numbers, a jungle of num-
bers and keep many people quiet be-
cause they know very well that they
have in front a real jungle of num-
bers, and so most people let them pass;
and especially in a matter llke the
railways, when the rallways can be ex-
pected to have first-class accounting
and first-class auditors, everybody Is
liable to take for granted that every-
thing must be correct at this front.

What I want to say is this, namely
that whereas the budget in general
shows g total revenue estimated at
Rs. 795 odg crores, the demands total
something llke Rs. 1455 odd crores.
Nowhere in the so many papers cir-
culated on behalf of the Ministry has
it been shown how this difference will
be assessed and from what sources
this difference will eventually be paid.
If Shri 5. K. Patil thinks that this ex-
planatory memorandum makes any
sense to laymen like us, he is mis-
taken; then I would like to say that I
do not think that the Railway Minis-
try expects every Member of Parlia-
ment to be an expert in finance and
accouting and audit; we are mostly
common men, laymen who have only
been taught that two plus two make
four in arithmetics. So many expla-
natory notes have been given after
each head, but I confess that I could
not make any head or tail out of it.

Shri N, Sreekantan Nair: That is the
purpose.

Shri Shinkre: My hon, friend, Shri
N. Sreekantan Nair, gays that that is
the purpose. That might really be the

purpose, because I do not know where
this difference of more than Rs. 830
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crores is to come from. It cannot come
from the estimated revenues which are
only Rs. 795 odd crores. There may be
some difference this side or that side,
but that difference will not go up or
cannot be expected to go up to Rs.
1455 crores. Is it to be met from the
several funds that the railways have
accumulated over the years, or is it to
be taken on loan from the Govern-
ment of India or the Central ex-
chequer? I know that it has to be
taken from all these three sources.
But there has been s purpose, if 1
might say so, not to make this per-
fectly clear. 1 do not kow why. It is
time that the Railway Ministry shou'd
think in terms of giving laymen like
us something more clear and more ex-
plicit so that we know how much
exactly the railways are earning, and
how much they are spending out of
the earnings, and how much they will
eventually require in the course of the
year from the funds which have ac-
crued or which have been credited to
their accounts after several years, as
well as from the public exchequer.

Greneral'y, the Railway Ministers,
one after the other, would turn down
any suggestion for any new lines or
new improvements in case they feel
that they would not be very remune-
rative, on the slock argument that the
railways are being operated on a com-
mercial basis and they are not a cha-
rity institution and they cannot under-
take this project or that project be-
cause it would not be remunerative.

So, I think that if we assess the
railways' performance only on the
basis assumed by the Railway Admi-
nistration that It is a commercial pro-
position or a commercial undertaking
and come to a certain result whereby
we shall be in a position to say that
the railways' performance is not that
good, then I hope or expect that Shri
5. K. Patil will accept the blame and
will agree with me that his perfor-
mance -as the Railway Minister or the
performance of the Rallway Adminis-
tration so far has not been so good as
he wants us to believe,
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It has been said in this House and
elsewherg by no lesg a person than
just one of his own Cabinet collea-
gucs whom some Member of Parlia-
ment who was sitting close to me at
that time called a new convert, but
whom—I do not want to call people
bad names, especially people of that
stature—I would cell him a new pro-
phet who is going to save this ruling
party from economic disaster. He has
said that all public undertakings can
be reasonably expected to give to the
country a return of 12 per cent, ana
if they give a 12 per cent return they
should be considered as doing well.
So, let us apply this very yard-stick
to the performance of the railways.
According to the papers circulated, we
know that the railways have a total
asget estimated at Ra. 3401 crores;
I suy this subject to correction, because
they have mede here again a bungling.
At one place they have shown that the
total mssets are of the value of Rs.
2800 odd crores; they have added one
explanatory note there to say thav
whatever money or capital has
acerued or has been credited to the
railways az a result of various funds
has not been included therein; else-
where when they have given a balance
sheet they have shown this very
figure; namely Rs. 3481 odd crores as
the total assets of the Indian Govern-
ment railways. Assuming that the
fotal assets of the railways are Rs.
3491 crores, straight arithmetic will
show that the rallways must return
to the pub'ic exchequer something like
Rs. 420—unfortunately—crores.

An hon. Member: Why ‘unfortuna-
tely'? i !

Shri Shinkre: It comes to Ra. 420
crores odd. I do not want the railways
to become ‘420'. From my own point
of view, the Indian Railways must
return to the public exchequer much
more, because the railways are about
110 years old and it is a set principle
in any industrial undertaking that
after the initial ten years they must
without ay difficulty show a profit of
between 15 to 20 per cent.
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Shrimati Savitri Nigam (Bombay):
They are also expanding every year.

Shri Shinkre: They may expand,
but they must be self-financing. I
they cannot be self-financing even after
110 years, then what is the sense in it?
1 would ask Shri S. K. Patil one ques-
tion in this connection. Hg is a very
powerful man. Suppose tomorrow this
Parlinment decides to hand over the
railways to some privaie operator and
Shri 8 K. Patil himself is appointed
the plenipotentiary to negotiate this
deal; he knows that the railways
mean to the country a cepital outlay
of R6 3491 odd crores. What js the
minimum royalty that he would ask
for from the private operator?! No-
body would agree with him if he went
anywhere less than 15 per cent. But
let us assume that 12 per cent is the
figure as given by that wizard.

An hon. Member: Who is that wi-
zard?

Shri Shinkre: Why should T cite
names? The names are too well knowp
to be cited here.

Mr. Deputy-Speaker: The hon.
Member may continue a little later.
Now, we shall be taking up the cal-
ling-attention-notice.

15.30 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
ATrAck By MiIzZOs ON GOVERNMENT
TREASURIES ETC. LUNCLER.—contd.
Bhri Hem Barua (Gauhati): [ call
the attention of the Minister of Home
Affairs to the following matter of ur-
fent public importance and request
that he may make a statement thereon:

The reported attack by 10,000
Mizos of the Mizo National Front
on Government treasuries and ar-
mouries at Aijal and Lungleh of the
Mizo district.

o vwww fuy (Fowr) : d
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\/‘ﬁne Minister of Home Affairs (Shri
Nanda): Sir, we have been in cons-
tant touch with thy Government of
Assam in regard to certain seri-
ous incidents that have occurred
on the night of 28th February
and 1st March in the Mizo Hills
district. The position as as.erfained
from the State Government is that bet-
ween 10°30 P. M. on 28th February
and 3 A. M. on Ist March, some tri-
also resorted to acts of lawlessness
and violence at Lungleh, Aijal, Eay-
rangte, Chawmgte tnd Chinlunang in
their attempt Lo disrupt communica-
tions ad overawe public servants. The
total number who took part in all
these places is about 800-1300. We
have reasonable grounds to belicve
that these tribals are led by extremist
clements in the Mizo National Front.
The first attack was at about 10-30
P. M. on the 28th February on the sub-
treasury at Lung'eh. A gang 3500 to
1000 strong attacked g camp of Secu-
rity Forces and an Assam Rifles Post.
This attack was beaten back and
same of the attackers are stated to
have been killed on our side, two
men of the Assam Rifles were
killed and three wounded. The where-
abouts of the Sub Divisional Officer of
Lungleh who was surrounded are still
not known. The latest reports to
reach from Lungleh indicate that the
situation there is under control.

At about 200 A. M. on the Ist
March, a number of persons attacked
the Telephone Exchange at Aijal and
an hour later the District Treasury
was also attacked by about 100 to 130
persons who took away ten rifles, two
bayonets, some rounds of ‘303
ammunition and cash fromi the single
lock of the Treasury, They tried to
break open the double lock but did
not succeed.

At about 130 A. M. on the Ist
March, a gang of 100 to 150 people
armed with lathis surrounded the
S. D. O, P. WD, at Eayrangte and
asked him to get out of the district.
The mob took the key from the Chow-
kidar and took over the departmen-
tal stores and the jeep. There were



